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1 2 3 4 5 6
Latehar 14 84.700 0 3,606.15
Lohardaga 11 75.900 1 3,889.07
Palamau 36 140.420 22 10,147.82
Ramgarh 29 58.662 4 3,285.03
Ranchi 104 307.078 5 15,914.64
Saraikela 40 125.725 0 5,257.07
Kharsawan
Simdega 16 87.635 0 4,650.46
West Singhbhum 105 464.600 13 25,191.82

Telangana Khammam 0 (0.000 17 2,785.00
Granp Torar 2,591 8,907 207 457,848

Construction of roads under PMGSY

$1879. SHRI RAM NATH THAKUR: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether it is a fact that Government has decided to connect every village
of the country through metalled road under ““Pradhan Mantri Gram Sadak Yojana”
(PMGSY),

(b) if so, the details thereof, and

{c) the number of such incomplete roads under PMGSY in Bihar and the details

and the number of such incomplete roads in Samastipur District?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{(SHRI RAM KRIPAL YADAV): (a) and (b) Pradhan Mantri Gram Sadak Yojana
(PMGSY) 1s a Centrally sponsored scheme with the objective to provide all weather
road connectivity to all eligible unconnected rural habitations. The programme
envisages connecting all eligible unconnected habitations with a population of 500
persons and above (as per 2001 Census) in plain areas and 250 persons and above
{as per 2001 Census) in Special Category States (Arunachal Pradesh, Assam, Manipur,
Meghalaya, Mizoram, Nagaland, Sikkim, Tripura Himachal Pradesh, Jammu and
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Kashmir and Uttarakhand), Tribal (Schedule-V) areas, the Desert areas (as identified
in Desert Development Programme) and in Selected Tribal and Backward Districts
{as identified by the Mimstry of Home Affairs/Planming Commission). The PMGSY
permits upgradation (to prescribed standards) of existing rural roads in districts where
all the eligible habitations of the designated population size have been provided all
weather road connectivity. For most intensive LWE blocks as identified by the Ministry
of Home Affairs the unconnected habitations with population of 100 and above (as
per 2001 Census) would be eligible to be covered under PMGSY.

{c) The status of PMGSY works in Bihar and Samastipur District are as under:—

Roads and Bridges Roads and Bridges Roads and Bridges

sanctioned completed in Progress
Bihar 18,436 14,093 4343
Samastipur 706 563 143

Wages for women under MGNREGA

1880. SHRI KAPIL SIBAL: Will the Minister of RURAL DEVELOPMENT  be
pleased to state:

{a) whether it is a fact that the women are paid less wages under Mahatma
Gandhi National Employment Guarantee Act (MGNREGA), State/UT-wise and if so,

the details thereof, along with the reasons therefor;

{b) whether it 1s also a fact that the Centre is opposing mimmum wages in
MGNREGA, if so, the reasons therefor; and

{c) whether it i1s a fact that MGNREGA beneficiaries have come down in
2017-18, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) No, Sir. There 1s no gender based discrimination

under Mahatma Gandhi National Employment Guarantee Scheme.

(b) No, Sir. As per the Section 6 (1) of the Mahatma Gandhi NREG Act, 2005
States that notwithstanding anything contained in the Minimum Wages Act, 1948, the
Central Government may, by notification, specify the wage rate for the purposes of
this Act. The Ministry has been notifying MGNREGA wage rates from 2010 onwards.

{c) In the Financial Year 2017-18, Labour Budget has been increased to 230.44

crore person days against 22092 crore in the last Financial Year 2016-17.



